SLP(C) No. 11483 OF 2004
| TEM No. MM+ 1 Court No. 3 SECTI ON Xl |

SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.11483/2004

(From the judgenent and order dated 28/04/2004 in CRP 3203/2000
of The HI GH COURT OF MADRAS)

M S. ASHA GOLD COVERI NG WORKS Petitioner (s)
VERSUS
M MOHD. MOH DEEN & ORS. Respondent (s)

(Wth prayer for interimrelief)

Date : 28/06/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE P. VENKATARAMA REDDI

For Petitioner (s)M. L.N Rao, Sr.Adv.
M. S. Aravi ndh, Adv.
M. V. Krishna Mirthy, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Post it in the first week after reopening.

( Y.P. Dhanija) (Veera Vernma )
AR- cum PS Court Master



